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Sarin Committee Report on Telecommoui-
catlom 

*24. SHRI R. N. RAK.ESH: Will the 
Minister of COMMUNICATIONS be 
pleased to state: 

(a) what are the reasons for inordinate 
delay in imple.mentin gtbe Sarin Commit-
tee recommendations regarding separation 
of Telecommunication Service from the 
Postal Service; 

(b) whether a number of Social Or-
ganisations and the Trade Unions have 
sent representation in favour of and 
against the Sarin Committee recommenda-
tions. 

(c) wheth r Government propose to ac-
cept the recommendations in parts or as 
a whole; and 

( d) by what time a final decision is 
likely to be taken? 

THE DEPUIY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI VJJAY N. PATIL): (a) The re-
commendations regarding seperation of 
Telecom. service from Postal 5'.:!rvice have 
far reaching implications and will have 
wide impact on the two. service . All as-
pects have therefore to be examined and 
gone into in great detail and depth before 
ariving at fmaJ . decisions. Thete recom-

mendationa are still under consideration 
of Government. 

(b) No Social Organisation has 'made 
any written representation on the subject. 

According to written communication on 
record, the· recognised Federations of 
Trade Unions have not opposed, in princi-
ple, the question of bifurcation. -

( c) Th~ reoommendations are stiU 
under consideration of the Government. 

( d) The inten.tion is to arrive at a final 
decision as early as possible. 
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eation of Additional Power Generating 

Capacity 

'•'25. HRI K. RAMAMURTIIY: 

SHRI R. L. BHATIA: 

ill the Minister of ENERGY be plea-
ed to tate: 

(a) the tep being taken to accelerate 
the creation Of additional power generating 
capacity in view of the fact ·that in 1980-81 
and in 1981-82 the shortfall in achieve-
ment was about 32 per ce.nt; 

( b) the step that have been taken Lo 
elitninate the management deficiencies in 
the State Electricity Boards; and 

(c) details of plans that have been for-
mulated to commis ion 16000 MW in the 
remaining period of the Sixth Plan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) to (c). A tate-
ment is laid on the Table of the House. 

Statement 

(a) to (c). Tbc total addition of power 
generation capacity planned for the Sixth 
Five Year Plan was 19,66 MW The achie-
vement in 1980-81 has been 1823 M .W. 

In the second yead 1981-82, the achievemnt 
has been 2,175 MW. An additon of about 
3,500 MW is scheduled during 1982-83, Jt 
i ancicipated that the total addition of 
n w generating capacity during the ixth 

Plan will be of the order of 14,00 M.W. 

In order to spe.ed up the completion of 
the various power project , various steps 
have been taken up by the Govt. With a 
vr w to r move bottlenecks, the moni-
toring Qf th projects has been conside-
rably stepp d up. Construction monitoring 
directorat have been · et up in the Cen-
tral Electricity Authority to closely moni-

tor the variou activitie of the projects. 

Coordination and review meeting ar 

r gularly held in th CEA with the 
Project Authorities equipment suppliers 
and manufacturers, construction agenci s 

etc. A close watch is kept on all con -

traints for corrective action. CEA's senior 
officers visit project site and take up the 
matter with the appropriate authorities for 
re.moving the bottlenecks. Review meeting 
are also held in the Department of Power 
for appropriate action with the State 
Government as well the level of the 
Union Government. Meeting with the 
Pow r Mini ters Of States are also taken 
by the Mini ter of Energy at which the 
commissioning of ongoing power project 
is reviewed for taking remedial action. 

or improving the management at the 
project level, detailed guidelines have be.en 
i ued to the State Electricity Boards in 
July, 1980. These guidelines inter alia 
include various networks alld formats for 
keeping all the activities of the projects 
under a cl06e watch. 

For effective coordination and timely 
receipt of equipment and materials and 
for availability of the require inputs from 
the project authorities, a system of harmo-
nograms has been introduced from last 
year. The future commi ioning program-
me will be coordinated by the project 
authorities according to these harmono-
grams. 

Lastly, lao:k of smooth flow of funds to 
State Electricity Board is (emerging a.s a 
major factor) also delaying, implementaion 
of projects. 

SHRl K. RAMAMURTHY: Mr. Speak-
er, Sir, the target of Sixth Five Year Plan 
or the additional creation of energy was 
envisaged at 19,666 M.W. Even in the rep-
ly w,hich the bon. Minister has given he 
agrees that during the Sixth Plan period, 
it will be of the order of 14,000 M.W. So, 
the rest of the 5,000 and odd M.W. will 
not be achieved during the Sixth Five Year 
Plan. So, I would like to know whe.ther the 
target of tbe Sixth ive Year Plan will 
be achieved hundred P'er cent or it will be 
brought down to 14,000 M.W. only. 

SHRJ. VIKRAM MAH.MAN: · $Jr, it 
is true that there are slippages. B t, these 




